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The motion was adopted. 
(ii) Central Silk Board. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI P.A. 
SANGMA): 

I beg to move : 

"That in pursuance of sub-section 
(3)(c) of Section 4 of the Central Silk 
Board Act, 1948, the members of this 
House do proceed to elect, in such 
manner as the Speaker may direct, four 
members from among themselves to serVe 
as members of the Central Silk Board 
subject to the other provisions of the 
said Act." 

MR. DEPUTY SPEAKER: Tha ques-
tion is : 

"That in pursuance of sub-section 
(3)(c) of Section 4 of the Central Silk 
Board Act, 1948, the members of this 
House do proceed to elect, in such 
manner as the Speaker may direct, four 
members from among themselves to serve 
as members of the Central Silk Board, 
subject to the other provisions of the 
said Act," 

The motion was adopted. 

12.49 brs . 
EMIGRATION BILL-Contd. 

MR. DEPUTY SPEAKER : We now 
take up further consideration of the Emigra-
tion Bill. The time alloted was three hours. 
We liave already taken two hours and twenty 
one minutes. I would appeal to the Members 
to be as brief as possible in their speeches so 
that we can complete it after lunch. 
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THE MINISTER OF PARLIAMEN. 
TARY AFFAIRS, SPORTS AND WORKS 
AND HOUSING (SHRI BUTA SINGH) : 
We may forego lunch to that Members may 
get more time to speak. 

MR. DEPUTY SPEAKER : The 
Minister of Parliamentary AffairS, says that 
Members are very particular to speak. He 
suggests that we may for go lunch. 

SHRI RAMA VATAR SHASTRI (patna): 
In Budget session you do like that. But now 
this suggestion should not be accepted. The 
employees are also there. They have to take 
their lunch. 

MR. DEPUTY SPEAKER: All right. 
If the suggestion is not acceptable to you, 
lunch hour will be there. 
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